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Title: Regarding alleged rape cases in Haryana, Maharashtra, Uttar Pradesh and other places in the country.
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SHRIMATI P.K. SHREEMATHI TEACHER (KANNUR): Madam, I associate with this matter....(Interruptions)

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Madam, the Government should make a statement. This is a very serious matter The hon.
Parliamentary Affairs Minister is sitting here....(Interruptions) 1t is a rape of Scheduled Caste woman....(Interruptions)



